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This recommendation, along with 
other suggestions of the Committee, is 
under consideration. 

Shri Basappa: May I know whether 
the expenditure will be shared bw the 
Central Government in this connec-
non? 

Shri Kanungo: There is no question 
of expenditure. It is a question at 

.letting up advisory committees. 
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The Minister of Industry In the 
Hlnistry of Commerce and Industry 
(Sbrl Kanungo): (a) and (b). Gov-
ernment have received representations 
from some glassware factories that 
they are not able to operate to their 
full capacity due to shortage of coal. 
'l'he supply position of steam coal fal' 
this industry is engaging the attention 
of Government. 
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Gypsum Factory in Madras State 

*620. Sbrl Sezblyan: Will the Minis-
ter of Commerce and Industry be 
pelased to state: 

(a) whether there is a proposal to 
start a gypsum factory in the public 
sector in TiruchirapaIli District, . 
Madras State; 

(b) it so, the proposed au tlay of 
capital; 

(c) the capacity ot the factory; and 
(d) when it is expected to go into 

commission? . 
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in the public sector in Tiruchirapalli 
District, Madras State. 

(b) to (d). Do not arise. 

Shri Sezhiyan: May I know the 
result of the laboratory experiment 
carried on with the gypsum taken 
from Odhiyam of Tiruchirapalli 

, district? 

Shri Kanungo: There are private 
parties interested in this project. But 
the question was whether any steps 
are being taken in the public sector. 

Shri Sezhiyan: I wanted to know 
the result of the laboratory experi-
ment. 

Shri Kanungo: It has been done 
on private account. 

Shri Uma Nath: When, as a result 
of the investigations workable deposits 
of gypsum have been found, according 
to Government report, what are the 
difficulties standing in the way of 
exploiting these deposits by a factory 
in the public sector? 

-Shri Kanungo: This has not got 
high priority because, after all, it 
is the end product that will be used 
for housing purposes. There are other 
higher priority industr.ies on which 
attention is concentrated in the Plan. 

Sui Ramanathan Chettlar: May I 
know whether a privlllte party has 
approached Government for a licence 
to start a gypsum factory in Tiru-
chirapalli ? 

Shri Kanungo: There have been 
applications. 

indians Expelled from Ceylon 

r Shrl A. K. Gopalan: 
·623. ~ Shri Imbichlbava: 

L Shri Sezhlyan: 

Will the Prime Minister be pleased 
to state: 

(a) the number of Indian nationals 
who have been expelled from Ceylon 
during the last ten years; 

'(b) how many of them are from 
Kerala and how many from Madras; 

(c) whether the Government of 
India have taken any measures for 
the rehabilitation of these perllOllIi 
and 

(d) if so, the details thereof? 

The Minister of State in the. Minis-
try of External Affairs (Shrimati 
Lakshmi Menon): (a) The number 
of Indian national who have been 
expelled from Ceylon during the last 
ten years is as follows: 

(i) deported as illicity immi-
grants: .. 25,831 and 

(ii) those who left on receipt of 
quit notices, etc. . . 46,114. 

In addition, 48,454 Indians left 
voluntarily before quit notices were 
served on them. 

(b) Statewise statistics Of persona 
deported from Ceyoln are not main-
tained. 

(c) and (d). The Government of 
India are constantly in touch with the 
Government of Madras regarding mea-
sures for the rehabilitation of these 
persons. The State Government have 
provided various facilities to help 
the deportees. In addition, the Plan-' 
ning Commission has been laying 
down certain priorities for develop-
ment ot the districts of Thanjavur,. 
Ramanathapuram and Tirunelvell of 
the Madras State in consultation with 
the State Government to provide 
employment to people who, otherwise, 
tend to go to Ceylon as illicit emi-
grants. In addition, the Government 
ot India have also granted a loan of 
Rupees ten lakhs to the Government 
ot Madras tor setting up a spinning 
mill at Nazareth. The mill is expect-
ed to go into production by the middle 
of this year. ~epatriates from Ceylon 
are also granted age concession f.or 
admission to competitive examinu-
tion. conducted by the UPSC and are 
also given very liberal treatment in 
regard to import of their personal 
belongings on return to India to help 
theom rehabilitate themselves. 




